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be manufactured both by the private 
spctor and by the public sector, or 
are we giving a separate range to be 
manufactured by the private secto: 

Shri C. Subra.maniam: It depends 
upon the gap and that gap will have 
to be assessed by the committee. 

Dr. K. L. Ra.o: Is it not a fact that 
the public sector is now pro-
grammed to manufactur.. only heavy 
I!enerators anr! not transformers and 
it is better that the transformers are 
given to the private sector? 

Shri C. SUbramaniam: It is a sug-
gestion. 

Mr. Speaker: Yes; it is a suggestion. 

8hri R. Barua: Have Government 
taken any steps to avoid competition 
between the private sector and the 
public sector in this regard? 

Shri C. Subramaniam: Why shou', 
we be afraid of competition? 

Shri R. Barua: Competition in 
prices. 

Shri C. Subramaniam: In the public 
sector they have certain production 
lines; and, if there is any gap it will 
be licensed in the private sector. That 
too is a matter for consideration. 
Therefore, there is no question of 
competition. 
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Shri SIlree NaraYaD Das: May 
know whether any of these States 
have re-c:onstituted their committees? 
If so, what are these States? 
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Dr. K. L. Shrima'j: I do not have 
the detailed infonnation. If the hon. 
Member puts a separate question, I 
will get the infonnation. 
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Mr. Speaker: That is a matter of 
detail. 

Shrl C. K. Bhattaeharyya: May I 
know whether any instruction has 
been given to this Committee to 
find out whether these scholarships 
are properly utilised, and whether 
the persons who get these scholar-
snips go to their examinations finally? 

Dr. K. L. Shrtmall: Last time, when 
this question was raised, I bad sug-

gested to hon. Members that they 
might have a meeting sometime dur-
ing Parliament session and that I 
would address the meeting, but I am 
sorry to say that except one or two 
Members nobody else turned up. I 
think hon. Members mUst be busy; 
I quite agree. I shall be glad to meet 
them again at any time that is con-
venient to them in case they have 
any difficulties in this matter. 

Delhi Engineering Students 

·961. Shri D. C. Sharma: Will the 
Minister of Scientific Research and 
Cultural Affairs be pleased to state: 

(a) whether it is a fact that engine-
ering students of Delhi find it difficult 
to get admission in colleges in Delhi 
due to shortage of seats and in col-
leges in other States because they are 
giving weightage to the students of 
their own States; and 

(b) if so, the steps taken or pro-
po<ed to be taken to meet the situa-
tion? 

The Minister of Scientific Research 
and Cultural Affairs (Shri' Humayon 
Kahir): (a) No, Sir. 

(b) DJes not arise. 

Shri D. C. Sharma: May I know 
whether newspaper-cuttings are kept 
which detail the grievances of the 
people and, if so, whether any of these 
press-cuttings have come to the notice 
of the Minister? 

Shri Hnmaynn Kabir: There are so 
many press-cuttings which give so 
many grievances that I do not quite 
understand the question. 

Shri D. C. Sharma: May I know if 
no representation, no complaint, no 
news regarding the shortage of seats 
in the engineering colleges has come 
to the notice of the hon. Minister? 

Shrl Homaynn Kabir: The general 
position not only in Delhi but througb-
out India is that there are about eight 
to 10 candidates for each available 
;eat. But we have increased the 
number of seats in the last four years 




